MAHARASHTRA POLLUTION CONTROL BOARD

Ju— Sub Regional Office
Tel: 0240-2473462 Alsi Plot, Near Hutatma Smarak
Website: http://mpcb.gov.in NaW@a | Nehru Park Chowk,
N | /4
E-mail; sroakola@ mpcb.gov.in Akola- 444001
No. :MPCB/SRO-AKOLA/ F‘T'S'-:*‘OIGS“ Date: 17/05/2023
RPAED
To,
Regional Officer,
M.P.C Board ,Amravati.
SUB:- Application No. 131 0of 2017 in Hon'ble NGT Order WZ, Pune
REF.:- 1. Hon’ble NGT’s Order dated 02.05.2023.
2. Committee’ s Field visit and Report dated 17.05.2023.
Sir,

With reference to above referred subject matter, the Regional Office earlier had issued
closure direction to :-

1. M/s. Bhatrumandal 40 Bhigh, Malkapur, Dist. Buldhana dated 31.10.2022.
2. Lions Club Hall, Telephone colony, Malkapur, dist. Buldhana dated 20.06.2022.

3. Shivaji Mangal Karyalay (Shri Chhatrapati Shivaji Pratishtan). Telephone colony,
Malkapur, dist. Buldhana dated 20.06.2022.

The Hon'ble NGT had constituted a Joint committee consisting of one member each of
Superintendent of Police Buldhana., Chief Officer, Municipal Council Malkapur & MPCB.
The MPCB is the nodal agency of the said committee.

It was directed to visit the spot & submit a report as to whether marriage Halls of
respondent No. 5 to 7 have been closed & submit report within 15 days. The matter listed

in Hon'ble NGT on 24.05.2023.
w2



In view of above the Committee caused to above Halls on 17.05.2017.

Submitting herewith the Committee report dated 17.05.2023 for your kind information
and further needful in the matter.

e
( Manish Holkar )

SRO, MPC Board, Akola
D.A : — Exibit ( 1-6)

Copy submitted for information & further needful to:-

1. Sr. Law Officer ( Smita Gaikwad), M.P.C Board Sion 400 022.
2. Asst. Secretary ( Technical) , M.P.C Board Sion 400 022.
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Committee report in compliance of Hon’ble NGT WZ Order dated 02.05.2023 in O.A No. 131/2017.

The Committee constituted by Hon’ble NGT, WZ, Pune vide Order dated 02.05.2023 caused visit
and inspection of the Marriage Halls of respondent 5 to 7 in order to verify the implementation of
Closure Direction issued by the Regional Officer, M.P.C Board Amravati dated 20.06.2022 and
31.10.2022 with directions to disconnect electricity and water supply and Marriage Halls to whom
directions of Closure are issued. The details are as follows:-

. M/s. Bhatrumandal 40 Bhigh, Malkapur, Dist. Buldhana dated 31.10.2022.
2. Lions Club Hall, Telephone colony, Malkapur, dist. Buldhana dated 20.06.2022.
3. ShivajiMangalKaryalay (Shri ChhatrapatiShivajiPratishtan). Telephone colony, Malkapur, dist.
Buldhana dated 20.06.2022.

The Committee therefore asked Sub-Regional Officer whether the water and electricity supply is
disconnected or not ? He informed that as per enquiry, electricity supply is still not disconnected and
therefore the marriage halls not complied with Closure Directions.

Thereafter the Committee comprising of Mr. Ashok Thorat Additional Superintendent of Police
Khamgaon , Mr. Ashish Bobade Chief Officer,Buldhana and Mr. Manish Holkar Sub Regional officer
Akola visited M/s. Bhatrumandal 40 Bhigh, Malkapur., Lions Club Hall, Telephone colony, Malkapur
and Shivaji Mangal Karyalay (Shri Chhatrapati Shivaji Pratishtan). Telephone colony, Malkapur on date
17/05/2023 and observations noted are as below :-

1. No function on the day of visit i.e. on 17/05/2023 in the halls were noticed and notice of closer on
the entry gates are placed by the marriage halls. ( Photo copies of Notices placed on gates and
photographs attached.)

2. MSEDCL and Chief officer Malkapur had disconnected power and water supply of above mentioned
halls and same was confirmed.

3. From the verification of records it seems that certain functions are still performed including
marriages in the marriage halls and therefore the Committee has come to the conclusion that
marriage halls of respondent no.5 to 7 were not closed and are operated by using other alternative
sources such as invertor/ Genset and water supply by tankers / borewells.

On the date of visit of Committee on 17/05/2023 no function in the halls was observed alongwith
Notice of closer of halls placed by the owners on main gate.

%;3 7%% 17.%.20629-

-—.—_—_________n
(Ash Bobade ) (Ashok Thorat)
Member of Committee Chairman of Committee
& Chief Officer,Buldhana & Additional Supt.of Police,Buldhana

—J—g’/l__}"’“‘%:’f 30572023

(Manish Holkar)
Member Caonvener
& Sub-Regional Officer, MPCB Akola.
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List of Annexures :-

Sr.No. Particulars Page
A Disconection report of water supply from Municipal 1
Council Malkapur.
B Disconection report of Electricity supply from MSEDCL 2.
Malkapur.
c Photo copy of Booking register of :-
1. M/s. Bhatrumandal 40 Bhigh, Malkapur, Dist. 32
Buldhana
2. Llions Club Hall, Telephone colony, Malkapur, 4

dist. Buldhana

3. ShivajiMangalKaryalay (Shri
ChhatrapatiShivajiPratishtan). Telephone B
colony, Malkapur, dist. Buldhana

D Photographs of closed halls on day 17/05/2023 when &
Committee visited.
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NAVITARAN

Maharashtra State Eloctricity Distribution Go. Etd,

Maharashtra State Electricity Distribution Company Ltd.
Assistant Engineer O&M Section Office Malkapur Urban-I1
Birla Road, Malkapur, Pin Code 443101
Web Site: w.w.w.mahadiscom.in

No. AE/MLK/TECH/U2/ 3 - Date: 02/05/22:

To,

- The Sub Regional Officer,
M.P.C. Board,

Akola.

Subject : Closure direction under section 33 A of water(Prevention & Control of
Pollution) Act, 1974 & 31A of the Air(Prevention & Control pf Pollution) Act 1981.

Ref No : 1. MPCB/CD/2206170002 Dated : 20.06.2022
2. MPCB/CD/2206170003 Dated : 20.06.2022
3. MPCB/CD/2210310001 Dated : 31.10.2022
4. Mail On Dated 02.05.2023

With respect to above subject & Orders as per under references electric supply of

the following 3 no’s Consumers disconnected as per order received from MPCB Board

on dated 02.05.2023, name as follows
1. M/s Lions Club Hall Telephone Colony Malkapur.

2. M/s. Shivaji Mangal Karya laya(Shri Chhatrapati Shivaji Pratisthan) Telephone
Colony Malkapur.

3. M/s Bhatrumandal 40 Bigha, Malkapur.

EER |
MSEDCL
MALKAPUR-U2
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